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FACTUAL AND ACTION TAKEN REPORT 
 

Joint committee Inspection Report in Original Application No. 34/2026  
 

That, Hon’ble NGT on dated 12.02.2026 in the matter of OA 34/2026 (CZ), Letter 

Petition Sarpanch Gram Panchayat Bamnai Titled “Ratapani Tiger Reserve Ke 

Buffer Zone Mai Vayu Avam Jal Pradushan Flane Wale Innt Bhaton ko band 

Karwane Babat” Dated 14th November, 2025 Vs State of Madhya Pradesh & Ors  

given following instructions – 

 

1. The residents of village Panchayat Bamanai, Gram Panchayat, 

Obedullaganj have sent by registered post a complaint with regard to the 

violation of Air (Prevention and Control of Pollution)Act,1981 and Water 

(Prevention and Control of Pollution)Act,1974 in the Ratapani Tiger 

Reserve and stated as follows:  

            Regarding the closure of brick kilns causing air and 

water polluti0nin the buffer zone of Ratapani Tiger 

Reserve  

            With reference to the above subject, it is submitted that the 

villages of Nasipur, Bamanai, Karmai, Jaundra, Kukakhau, 

and Biran, located under Gram Panchayat Bamanai, 

Barkheda Forest Range, and Dahod Forest     Division, 

Obedullaganj District Raisen, Madhya Pradesh, fall within 

the buffer zone on the Ratapani Tiger Reserve. 

            These villages have around 15-20 small and large hand-

moulded brick kilns, resulting in large-scale illegal brick 

trade. These kilns are operating illegally on government 

land, forest land, and along river drains. Excavation carried 

out for these kilns is causing erosion of river and drain 

banks. Polluted plastic and other waste materials are being 

used for firing bricks. The toxic fumes and ash released 

from these kilns are causing severe air and water pollution, 

adversely affecting the wildlife of the Ratapani Tiger 

Reserve. 

            The air and water pollution are also affecting the children, 

women, men, and domestic animals of the villages located 
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in the buffer zone. Toxic ash from the kilns mixes with 

rainwater and pollutes nearby water sources, harming 

wildlife, vegetation, the environment, and the human and 

domestic animal population of the area. 

2. It is submitted that the operations of the illegal brick kilns operating in the 

buffer zone of the Ratapani Tiger Reserve are violating the environmental 

norms and causing health hazards to the human life, wildlife, flora fauna 

and the environment. 

-----------------X---------------------X-------------------X-------------------X  

8. In view of the seriousness of the matter, we constitute a Joint Committee 

consisting the following members to visit the site and submit the action 

taken report. 

i. One representative from the District Collector, Raisen (M.P.)  

ii. Divisional Forest Officer, Raisen (M.P.)  

iii. One representative from the State Pollution Control Board, (M.P.) 

        

-----------------X---------------------X-------------------X-------------------X  

As per the above order of Hon’ble NGT (CZ), a joint committee of following 

departments are constituted to visit the site and submit factual & action taken report:  

Name of Department Details of representative 

 

One representative from the District 

Collector, Raisen (M.P.) 

SDM, Goharganj, District-Rasien 

Divisional Forest Officer, Raisen 

(M.P.)  

 

SDO, Forest Obedullagnaj, 

Distt.Raisen 

One representative from the State 

Pollution Control Board, (M.P.) 

 

Regional Office, M.P.Pollution Control 

Board, Mandideep, District-Rasien 

 

That, in compliance with the order of the Hon’ble National Green Tribunal (NGT) 

dated12.02.2026; the Joint Committee reviewed the contents of the said order and 

deliberated upon the issues raised therein prior to conducting the inspection. 

Accordingly the joint committee of  Shri Chandrashekher Shrivastava, SDM, Tehsil 
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Goharganj, Shri Mayank Raj , SDO Forest Obedullaganj, District-Rasien, Shri 

Rajesh patidar, Assistant Engineer, MPPCB Mandideep along with  Shri Hemant 

Sharma, Tehsildar, Tehsil - Goharganj, Smt. Archana Tamrakar, Mining inspector 

Raisen, Shri Gaurav Sharma, sampler, MPPCB visited the site on dated 09/04/2026.  

As per the order dated 12/02/2026 of Hon’ble NGT the committee has visited the 

villages mentioned in the order.  During the inspection, photographs and visual 

observations were duly recorded. The photographs taken during the inspection are 

enclosed as Annexure–I. 

Further, the geographical locations were recorded using a mobile-based application 

and subsequently plotted on the Google Earth map. The marked Google Earth 

imagery is enclosed as Annexure–II. The observations recorded during the 

inspection are as follows: 

A. FIELD OBSERVATIONS: 

In compliance with the directions of the Hon’ble Tribunal, the Joint Committee 

conducted a site inspection of villages namely Nasipur, Bamanai, Karmai, Jaundra, 

Kukakhau, and Biran, located under Gram Panchayat Bamanai on dated 09.04.2026 

to identify the hand moulded brick kilns. The observations recorded during the 

inspection are as follows: 

1. The team first visited Village Karmai, Tehsil- Obedullaganj. In the viilage 

besides Obeduallganj- Rehati road a cluster of hand moulded brick kiln are 

found located on west side of road. The site is surrounded by road on one 

side and other sides by agriculture land. The co-ordinate of location are 

Latitude-  22.927628 Longitude-77.543490. During inspection, in the brick kiln 

area only labours were present and were involve in the process of 

manufacturing of bricks. Some of the kilns were found operational by fire 

charging and light fumes are observed. Water is used only in making paste of 

soil for Brick manufacturing and no waste water is found generated from the 

process. The water is extracted from borewell. 

2.  Then the team proceed on Obedullaganj- Rehati road and take left turn and 

about 250 meter from main road on village road observed other cluster of 

hand moulded brick kiln. This cluster is surrounded kaccha road on one side 
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and agriculture land on the sides. The co-ordinate of location is Latitude-  

22.921345 Longitude-77.546360. There is a barsati nalla located near this site 

and during inspection there was no flow in the nalla. During inspection, in the 

brick kiln area only labours were present and were involve in the process of 

manufacturing of bricks. Some of the kilns were found operational by fire 

charging and light fumes are observed. Water used in process is extracted 

from ground water via borewell. Water  sample is collected from nearest hand 

pump its analysis report is enclosed as Annexure-III. As per analysis report 

the water quality is found within the prescribed limit. 

3. Then team further proceed on Obedullaganj- Rehati road and visited village 

Nasipur and observed two cluster of hand moulded brick kiln on either side of 

Cement concrete road near village crematory. These cluster of kiln are 

surrounded by agriculture land. Also on west side of the cluster located one  

barsati nalla. During inspection, in the brick kiln area only labours were 

present and were involve in the process of manufacturing of bricks. Some of 

the kilns were found operational by fire charging and light fumes are 

observed. Water used in process is extracted from ground water via borewell. 

The co-ordinate of location are Latitude-  22.911399 Longitude-77.546647. 

Water  sample is collected from tube its analysis report is enclosed as 

Annexure-III. As per analysis report the water quality is found within the 

prescribed limit. 

4. The committee observed that the area is very vast and Brick kilns are 

scattered in the area at different locations. To identified the Brick kilns in the 

mentioned villages a details survey of the area is required.  

5. Clay is used for manufacturing of brick and excavated from nearby area. It is 

observed that Coal, Wood, Cow dung cake and agriculture waste are used as 

fuel in kiln. Mainly the Brick kilns are found located on the land were main raw 

material clay (yellow soil) is available. 

6. Ambient air quality monitoring is done in Village Karmai,and in Village Nasipur  

on dated 09/04/2026 and 10/04/2026 in the area near the Brick kilns. Analysis 

report of total 6 samples is enclosed as Annexure-IV. As per analysis report 

the ambient air quality is found within the prescribed limit.  
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7. The Forest department informed that no brick kiln is located within the forest 

area and the demarcation of buffer zone of Ratapani Tiger Reserve  is under 

process and not notified. 

8. During inspection the committee asked the persons / labours present in the 

respective Brick kilns for obtaining the information of details of owner of the 

Brick kilns and the documents related to the land allotment / permission but 

the labours were not aware.   

 

B. ACTION TAKEN 

1. To obtain information of owner of kilns, location, land allotment / permission 

and details of land use (Forest/ Revenue/ Private) letter were issued by  

Regional Office, M P Pollution Control Board, Mandideep to SDM office 

Goharganj, SDO forest office Obedullaganj, and Mining office Rasien on 

dated 10/0/4/2026. Copy enclosed as Annexure-V 

 

C. OPINION OF THE JOINT COMMITTEE 

In view of above observations, the matter of collection of details of owner of 

kilns, its location, land allotment / permission and details of land use (Forest/ 

Revenue/ Private) is in process therefor the committee humbly submitted that 07 

weeks time may be provided for identification of all Brick kiln in the area for 

further action. 

 

  

 

Mayank Raj 

Sub-Divisional Officer Forest 

Obedullaganj, Distt. Rasien 

(Chandrashekhar Shrivastava) 

Sub-Divisional Magistrate 

Goharganj, Distt. Rasien 

 

 

 

 

Rajesh Patidar  

Assistant Engineer 

RO, MPPCB, Mandideep, Distt. Rasien 
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Annexure- 01 

 

 

 
 

 

 

Photographs of Joint Committee Visit on Dated 09/04/2026 
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Photographs of Ambient Air Quality Monitoring on Dated 

09/04/2026 & 10/04/2026 
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Photographs of Ground Water Sampling on Dated 09/04/2026  
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Annexure- 02 

Google Map  
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